¢l TEM NO. 66 COURT NO. 10 SECTI ON XVI
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).21096/2010
R MOHAJAN & ORS. Petitioner(s)
VERSUS
SHEFALI SENGUPTA & ORS Respondent ( s)

(Wth prayer for interimrelief and office report )

Dat e: 18/10/2010 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE P. SATHASI VAM
HON BLE DR JUSTI CE B. S. CHAUHAN

For Petitioner(s)

Mohan Jai n, ASG

D. K. Thakur, Adv.

Deepak Jain, Adv.

C.S. Khan, Adv.

Ch. Shansuddi n Khan, Adv.
Arvi nd Kumar Shar nm, Adv.
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For Respondent (s)

R K. Gupta, Adv.
S. K Qupta, Adv.
M K. Si ngh, Adv.
B. K. Shahi, Adv.
Shekhar Kunar, Adv.
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UPON hearing counsel the Court made the follow ng
ORDER

Post for final disposal.

[ Geeta Ahuja ] [ Savita Sainani ]
Sr. P. A Court Master



